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AUegcd Police Col1asion with 1 Rape 
Accused 

4814. SHRI FIYUSH TIRKEY ; 

SHRI RAJNATH SON (AR 
SHASTRI: 

Will the Minister of HOME AF AIR 
pleased to state: 

(a) whether Government"s attcnlioned 
has been drawn towards the news item 
;published in d ai ly Hindustan Times da ted 
]0 July, 1983, entitled "Police collu-
ion with rape accused a lleged" ; 

(b) whether it is a fact that the Delhi 

outh District Pol ice are trying to pro­

tect the rapis ts who gang raped a girl and 

FIR was lodged on Mar h 19, 1983 ; 

() jf so, action taken by Govern­

ment to penali e the police officials in­

volved; and 

(d) if' not., the reasons for n'ot filling 

the charge sheet 'Of the c:-s., in the 'COurt? 

THE MINISTER OP STATE IN H 

MfNISTRY DF HOME AFF IRS 

SHRI NJHAR R NJAN L KAR): 

(a) Yes, Sir. 

(b) The complaint about the alleged rap 

on 25-1-1983 was loged with the Police 

Statioll on 19-3-1983. The Police took up 

the investigation promptly and arrested 

one of the accu ed on 5 ·4-1983. All out 

efforts are being made to apprehend the 

other two accu sed. On completion of 

he in estigation the case has baen put 

in the court on 13-7-1983 and is pending 

trial. It is not correct that the police 

were trying to protect the accused. 

(c) and (d) Do not arise. 

Shortage of P ow r in Vi<;"c ,arny~ 
Iron and Steel LimHed,'~Bhadnl\'ati 

Karnatalrn 

4815. SHRJ~K.r MA LANNA: will 
1he Minister of STEEL AND MIN S 

be pleased to stat'C : 

(a) whether Govcr 1!'t'lent have receiv d 

any report thnt the V i!;\'c 'varaya Iron and 

Steel Ltd ., h:-dl(1\t:ti in Karnataka is 

racing shortagt of powel' ; and 

(b) if 0 , the details in t hi r gard 

a]ongwith the n Imber or employees work· 

ing in this fa tory? 

THE MINISTER Of-' S· ATE OF TIl 

MINISTRY OF STEEL AND MIN S 

(SHRI N.K.P. SALVE): a) and (b) Yes, 

Sir. Power cuts in VJSL in 1982-83 and 

}98 • 4 (up~ to June 1983) w re a. 




